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Ajmer — 305 001
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fefTRT @1 3R |/ Assessee by : Shri Arnubh Day, Advocate
JIoRd @1 3R ¥/ Revenue by: Smt. Savita Bundas, CIT-DR

Qj:iallé P TRIG / Date of Hearing : 18/10/2022
STV & dRIY / Date of Pronouncement: 18 /10/2022

3y / ORDER

PER: SANDEEP GOSAIN, ]M

This appeal of the assessee is directed against the order of the 1d. PCIT,
Udaipur dated 01-03-2021 for the assessment year 2016-17.
2.1 During the course of hearing, the 1d. AR of the assessee has prayed for
withdrawal of the appeal for which 1d. DR has no objection. Hence, we allow to

withdraw the appeal.
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3. In the result, the appeal of the assessee is dismissed and withdrawn as

pronounced in the open Court on  18-10-2022.
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